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0RD R
lhere shall be Special Bench at Ne“ Delhi (in 6,6 2019 & 715.2019 k) ancnd [he mauersliswd before Du Dcepn Mukesh, Member (Judicial) The Special Bench Shfl" comprise of:

SEC Ben I: am LT New Delh
1 is) .lusme Shn M.M. Kumar, Prmidcnx
z, slui s K, MohapAtm. Member L lcclimcal)

Hon‘blc Presldeni and shii s. K. Mohapmm Member (Technical) shall iiisi mks [hemailers ol'lecupal Bench and rhen mend maflc‘rs listed hefom ihe Dr Decpli Mukesh. Member(Judicial)
1 he Consutuilon offlench IS as per mini" 419(3)o{lhe Companlss Am. 2013,
Thi in puma] mom 'on or Order ol cvn‘n numbev dated 1 l 2019 I'm 6.61019 &702mg 0111).

(SkiW)
This issues \mh \hc apprml of Hon'hie Pmai'deml NL‘LT.

Regular, NCLT
Telephune: 24363151Cop) m»

1 P310 Hun‘ble President, \luflonal Company Law lnbunal, Nev. Delhi
2. Hnn’b]: Members. Nanonal Company Law lnbunalv
3 Seclum’), Nnuonal Commny Ll\\.\ 1rIbunaI.N:wDelhi.
4 Officers ol'NaliunuI Company Lam Tribunal. Principal Bunch, New Dclhlr’Kulkainumbai’

Chennai'Ahmcdubad/A|Iahuhadr'Bengaluru/Chandlgaxh'CmnahaniHNcmhnd.
5 PS m Jmm Seaman, (Sh (‘ryancchwar Kumar sing“ ‘vfinislry offixrpomlsDelhi.
5. NCL 1' wish she' Nouce Bual‘d.
7 The lnstllulc of Chartered Accounlanb oflndid, lro, Nev. Delhi
5. The lnsliml: offompan) Secremrm Uflndla, i<:SI, House 22, Inslimtiollal Area, Lodhi RomMm Delhi 7 11000].
9. The Instilmt offouAccounums nrlniiia. CMA Rhawan. 3 Insuiuunnal Area, Ludlll Road.\icw Delhirl loom
10. ( orpuraic l..ivi Adviser. iss. Basam Enclave, Palum Road, New Dcth 10057.
11. laxman AIliml Sfih'lces Lid , 59 31M“ Rohiah Rum. Uslhi
12, The All India Reporterm. Lid., 3 l J). ’u’ Bloch. Delhi High Conn. New Delhi.13.1w ( ouncll. New DCKhUMumbal
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